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THE FINANCE MINISTER (SHRI YASHWANT SINHA): Sir, on 
the issue, which has been raised by Smt. Sarla Maheshwari, �� 
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Telephone tapping in Tamil Nadu 

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Sir, we, the 
members of the DMK party, strongly condemn the violation of 
the basic rights by the Government of Tamil Nadu through 
police officials.      
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Sir, a high-level police official of Tamil Nadu said yesterday 
before the Press that' the Government of Tamil Nadu is tapping all the 
telephonic conversations of all the DMK frontline leaders, including 
former DMK Ministers., .l/ntemjptions)... 

SHRIMATI S. G. INDIRA (Tamil Nadu) : No. Sir, this 
statement is incorrect ...(Interruptions)... 

SHRI S. VIDUTHALAI VIRUMBI: Sir, this news item has 
appeared yesterday i.e., I8

m
 March, 2002, in Malaimalar -- a Tamil 

daily. The telephone tapping...(Interruptions)...this august House 
knows, is a clear violation of the fundamental 
rights...interruptions)...that too, by the police officials who have to 
safeguard the fundamental rights of the Indian citizens.. 
interruptions)... 

SHRI S. S. CHANDRAN (Tamil Nadu): Sir, it is totally incorrect 
...(Interruptions)... Why don't you raise it in Tamil Nadu? 
...(Interruptions)... 

SHRI S. VIDUTHALAI VIRUMBI: This is nothing but witch-
hunting ...(Interruptions)... If this type of thing is allowed, if this 
nefarious design is allowed ...(Interruptions)... this menace would 
become a scourge on our democracy... (/ntenyptions)... 

SHRIMATI S. G. INDIRA: Sir, they did like this because 
...(Interruptions)... 

SHRI S. VIDUTHALAI VIRUMBI: The Chief General Manager 
of the BSNL and other cell-phone operators should not be a party to 
these illegal actions.. .(Interruptions)... We, the members of the DMK 
party, therefore...(Interruptions)... urge upon the Government of India 
to take immediate necessary action to stop...(Interruptions)... 

SHRI S.S. CHANDRAN: This is not fair...(Interruptions)... 

SHRI P. SOUNDARARAJAN (Tamil Nadu) : Sir, this is totally 
baseless. ..(Interruptions)... 

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): This violation 
of fundamental rights which is taking place in Tamil Nadu. We request 
the Central Government to save democracy and safeguard the 
fundamental 
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rights ...(Interruptions)...We would like to know from the hon. Minister 
how many telephones of the politicians and leaders have been tapped 
...{Interruptions)... in violation of law and fundamental rights 
...(Interruptions)... 

SHRIMATI S. G. INDIRA: They have done like 
this...(Interruptions)... 

SHRI S. VIDUTHALAI VIRUMBI:...in Tamil Nadu. Since when? 
...(Interruptions)... We demand that the Government to lay on the 
Table of the House all the details pertaining to Tamil Nadu 
immediately ...(Interruptions)... 

SHRI S.S. CHANDRAN: These allegations are totally 
irrelevant. 

SHRI C.P. THIRUNAVUKKARASU (Pondicherry) : Sir, I 
associate myself with the Special Mention raised by my colleague, 
Shri Virumbi ...(Interruptions)... 

MR. CHAIRMAN: No, nothing please. I have not permitted 
you. Shri Kapil Sibal. 

BUDGET (GENERAL) 2002-2003 - Contd. 

SHRI KAPIL SIBAL (Bihar): Mr. Chairman, Sir, I consider it my 
privilege to rise and participate in the discussion on the Budget of 
2002-2003. Before I go on to the specifics, I would like to make some 
preliminary observations. Mr. Chairman, Sir, over the years, the annual 
budgetary exercise has not only become an exercise in finance but 
has also become a very sensitive exercise in politics. Once, there is a 
coalition Government in power, with a large number of partners, the 
budgetary exercise takes its colour from different ideologies of the 
coalition partners. Therefore, it tends to hamper the free play, that is 
required of the Finance Minister, in making budgetary allocations and 
giving a direction to the Budget. In this context, Sir, I consider it 
exceptionally important on the part of the political parties to start 
evolving a consensus on major economic issues, which our nation is 
faced with, the issues which are required to be addressed urgently and 
need to be resolved, as quickly as possible. Because, if this is not 
done, then, the world would leave us standing by.   Unfortunately, that 
exercise in 
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